03.04.2025 1 SUPPLEMENTARY CAUSE LIST

DELETION NOTE

1. W.P.(C) 9062/2022 LISTED BEFORE SPECIAL DIVISION BENCH COMPRISING HON'BLE
MR. JUSTICE NAVIN CHAWLA AND HON'BLE MS. JUSTICE SHALINDER KAUR IN THE LIST
PRONOUNCEMENT OF JUDGMENT AT ITEM NO. 4 IS DELETED.
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